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? Central Afilnlstratlve Trlbunal, prlnclpal Bcnch

Orlglnal Appllcatl,on ilo. ZtgB of 20OS
M. A. No. tA75/ 2003

Nerr Delhl, thls the 6th day of Aprll, 2004

llon ' ble ilr . Justlce V. S. Aggnrual, Chal rnan
Hon- ble ilr.S. K. lhlk;lferUertel

l. Ms. Sulochna Rawat?. Ms.Asha Massey3. Ms.Santosh Manchanda4, Ms. Florence Martin5, Ms. Gyan Lata Dass5. Ms. Vaila RaJ Kumar
7 , Ms. Sushi I Kumar i ( Bhatla )8. lrls.Raj Rani sharma9. ltls. Jasbir Kaur
I 0.Ms. V. K. Khokhar
I 1 .lrls. sudharma P. N,
I 2, lrls. Padmavatl Amma
I 3. Ms. Kanta Verma
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AII worklng at:
Ayurvedlc & Unani Tibbia Col1ege,Govt. of NCI gI-Detht,AJmal Khjn Road,KaroI Bagh, DelhI-s

(By Advocate: Shri Vlkas Dutta)

Versus

The L t. Governor-cum-Chalrman
Ayurvedic & Unani Tibbla College Board,Lt.Governor House, RaJ Niwas tqarg,
0el h i -s4

7. Director (ISMH)/Adminlstrator
Ayurvedic & Unanl Tibbia CoLlegeGovt. of NCT of Delhl,gth Flooi,Player Building, New Delhi

t
I3. '.T-he principal

Ayurvedlc & Unanl Tlbbia ColLege
AJmaI Khan Road, Karol Bagh , -
Delhl-5

....Appllcants

....RrgSpOndentS

4. Tn" Executlve offlcer
Ayurvedic & Unani Tibbia CollegeAjmal Khan Road, Karol Bagh , '
DeIhi-5

(By Advocate: Shrl ViJay pandlta)

O R O E R(ORAL)

Ouring the course of subrnlsslons, it uas not
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dlsputed at elther end that the respondents are getttng the
work study

erroloyees

Decision

conducted and thereafter screening
of the erstwhile Tlbbla College has to be

has to be taken after that as to if

of the

done.

certain

L

employees have to be granted a partlcular status or not.

7, Keeping in view these facts, the present petition
ls dlsposed of. drrecting respondent no. z to get the work
study conducted as wel.l. as screening effected and take a

declslon tn this regard. tde dlrect accordlngly. The sald
exerclse should be completed r*ithin six months of the
receipt of the certlfied copy of the present order and
decision taken shourd be communicated to the applicants.
O.A. is disposed of.
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( s.K: Nalk )
l.lerber(A)

A%
( Y.S. Aggarual )
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